Before the Appellate Tribunal for Electricity
(Appellate Jurisdiction)

Appeal No. 14 of 2011
APPEAL NO. 27 of 2011 &
IA No. 42 of 2011

Dated: 18" Auqust, 2011

Present : Hon’ble Mr. Rakesh Nath, Technical Member
Hon’ble Mr. Justice P.S. Datta, Judicial Member

Appeal No. 14 of 2011

In the matter of:

Bihar Industries Association Appellant (s)
Versus

Bihar Electricity Regulatory

Commission & Ors. Respondent(s)

Counsel for the Appellant (s) :Mr. M.G. Ramachandran

Mr. Anand K Ganesan

Ms. Swapna Seshadri
Counsel for the Respondent (s)  : Mr. Mohit Shah for R-2

Mr. S. Haque for BERC

APPEAL NO. 27 of 2011 &
IA No. 42 of 2011

Kalyanpur Cement Limited ... Appellant(s)
Vs

Bihar Electricity Regulatory

Commission & Ors. ... Respondent(s)

Counsel for the Appellant(s) : Mr. Amit Kapur
Mr. Apoorva Misra
Mr. Arjun Lal & Ms. Deepika Kalia

Counsel for the Respondent(s): Mr. Samuel Haque for BERC
Mr. Mohit Shah
Ms. Shilpi Shah for R-2



ORDER

At the request of the learned Counsel for the parties, post the matter

for hearing on 05.09.2011.

(Jusice P.S. Datta) (Rakesh Nath)
Judicial Member Technical Member

PK



